
201'        Written Answers [ 12  AUGUST   1992] to Questions 202 

Purchase  of   Heavy   Motors 

3950. SHRI INDER KUMAR GUJRAL: 
Will the Minister of RAILWAYS be  pleased  
,to  state; 

(a) whether Government's attention has 
been drawn to the news item which appeared 
in the Indian Express dated 24th July, 1992, 
regarding purchase of heavy motors by his 
Ministry from a particular company; and 

(b) if so,  the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN); (a) No news item about 
the purchase of Heavy Motors by Indian 
Railways appeared in the New Delhi Edition 
of Indian Express on 24th July  1992. 

(b)   Does not  arise. 

Allotment  of  Railway  accommodation 

3951. SHRI SYED     SIBTEY      RAZI; 
Will   the   Minister   of    RAILWAYS   be 
pleased   to   state; 

(a) whether it is a fact that a large number 
of Railway Board employees have been 
allotted Railway accommodation from  
Northern  Railway's  quota; 

(b) if so, the number of such employees,   
category-wiser   category-wise; 

(c) whether a large number of such 
allottees have sub-let their accommodation   
for   the   last   fifteen  years: 

(d) whether a large number of spouses of 
these Railway Board employees who are also 
working either in Railways or under the 
Central Government are gating the payment of 
H.R.A. for the last fifteen years, after sub-
letting then-quarters and by furnishing false 
information at the time of allotment of these 
quarters; 

 

(e) whether Government propose to take 
action against the erring employees for 
cheating for the last firteen years; and 

(f) if so, the details thereof and if not,   
the  reasons  therefor. 

THE MINISTER OF STATE IN THE 
MINISTRY OF    RAILWAYS (SHRI 
MALLIKARJUN): (a) to (f) Information is 
being collected and will to laid on the Table 
of the Sabha. 

 


